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NOTIFICATION
The 3rd August, 2023

No. LGL 11/2023/43.— The following Act of the Assam Legislative Assembly

t July, 2023 is hereby published for

which was assented by the Govemor of Assam on 31s

general information.

ASSAM ACT NO. XXXVI OF 2023

(Received the assent of the Governor on 31st July, 2023)
THE ASSAM APPROPRIATION (No. VI) ACT, 2023

’
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ACT

fa provids for the-authorisation and appropristion of moneys out of the Gonsolidatad Fimd of the Stata of Assam to meetths emounts spenf on.ceraln
seqvices during the Flnanclal year, 2008-09'tn excass of the-amount-aufhorisad or granted:for the said séfvices.

|Be it enacted by e AssamLagislative Assemblyin the Seventy-fourth Year of the Republic of Indla ag-follows:
Short Tile {. This.Ackrhay e called the Assam Appropdaticn (No, V1) Agt, 2023

fssue of R5.108,40,67,84600 2 From and out of Ihe Consolidatod Fund of the State of Assam the soms specified In column-(3).of the Scheduls]
from and out of the arnouniing In the: eggregate-to the sum.of Rupees-One Himdred ‘Elght Crore Forty Lakh Sixty Seven Thuusand i
Cansolldsted Fund of the State Hundred And Forty Six shall be deemed 10 have been pald and appliad to mest the- amounts apent for datraying fhe;
of Assam for the financlal year, charges In sespect of the sarvices specified in-column (2) of the Schedule during the financlal yiar 2008-09 in excess.o
2008-08. the amount-authorised:or granted for those servicos for the ysar,

3, The-sums desmedto have been paid and applled ﬁom.and;um7dfma-9nnsdﬂdamdmrﬂ1ﬁ the Stata of Assam'shall

Anprapriation be appropiiated for the seivicss and purposes exprasssd Tithe Schedule in ralation to the year ending on ths Thity _Ffr_slH
day of March, 2009,
THE'SCHEDULE.
‘ . {See.Sections 28nd3)
[ , g — B —
C e Sums NotExcesding, -
GrantNoJ ] ‘ - ‘ - -
Appropriation Bervices and Purposes §  Voladbythe Chargedorstha | o
Assembly ‘Consalidated Fund
Rs. IRs. 3 Rs. |
 {Head of Slate Revanua 000 2143158.00 2143156.00
4 [Eleclion ~___ Rovenus 567751903:00 Y 86775190300}
36 |[SocalSecurly, Welfare'& Nutdtion Revenua) 0.00 92250.00]. . 92256:00}
40 . [SainkWelfare ‘ Rovepue|  64264138.00 0.00 ‘64264138,00}
60  |Coftsgeindisties Capital 2084119,00 ’ 0.00 * 2094119.00
72 |Ralief&Rehskilfaton - Revans| 4031303500 0:00]. 4031303500
76 Hill Aveas {Karbl:Anglong Autonomots Counci ‘Revenus 251727932.00 .00} 251727832.00]
77 {Hill Areas (N:C. Hils Autonomous Councll) . Revenuo 155681402.00 0.00 15568110200
) " Revenug 1079738110.00 2235417000 10B1973527.00
Tota! | Capltal 2091900 T 2eH1900
Grand Total . 108,18;32,229.00 223540700]  408,40,87,846:00]
GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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